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well.aeBaed· m_iciPidity or .oorporatioe. 
All telephoDe excluulael wJdalu .. 
limits of such municipality /corporatioD 
will be tleated al local ·.MeI cxcbaqea. 
A11 lubsorit.ers who are witbtn tbe 
municipal/corporation boaedary '. 
thOle who are within S Kml. radW 
dlstaJlQC of aDY local area exc_D_ 
will be treated aa local area 
subscribers. subscribers Who Me 
outside this local aroa mlY aho 
be connected to tbe multi excbange 
system as Ions distance subscriber. if 
there is no otber cxchaDle to IOI'VC 
them. At) such subscriber. oabide tbe 
municipal limits but fed from one of 
the local area exchanges a.re ·liable to be 
removed from tbat local area and 
connected to a new exchaoge if and 
when opened outside tbe municipal 
limits to serve that area. All localitios 
within the local area which provide 
unusual difficulties in providiOI tele-
phone service such as bi.b bills, 
lakes ctc. would be specillcalJy 
excluded. 

Publication of new Telephone 
Dire ctoeJel 

6714. PROP. NARAIN CHAND 
PAR ASHAR : Will tbe Minister of 
COMM UNICA TIONS be pleased to state : 

(a) the names of tho Telecom Adminis-
trative Units for wbicb !be telcpbooo 
directories bave Dot be~n published for 
(i) 5 years (U) 3 years and (iii) 2 years; 

(b) the reasons for delay in tbe 
Publication of the new telephone directories 
for these uoits and tbe likely date. by 
which the directories would be printed; 
and 

(c) the lanae-wi.. break up lor the 
directories published in each one of the 
languages included in tho Eiahth Schedule 
of tbe Constitution ? 

TH.E MINrsfJ'a -oF STATE 'OF THE 
. MINISTllY OP COMMUNICATIONS 
AND MINISTER. Of' 'STATE 'IN 'THE 
MINISTRY'OP HOME APPAfRS '(SBKI 
.~'AM 'NIWAS'MlkDH'A) : (ta) 10 (c). Tile 
,Informatious is alaa 'collected 'aod'Wftl '" 

I .,~ op 1"" TabJe of _ H()_. . 

1' ......... 0 • .".tem f.r IVPlly 01 
"'triett, to M •• b,. Prade.b 

I., ... Power StatlOD at 
Vlodla,aclaal 

6713. S8RI OlLEEP SINGH BHURIA : 
Will the Mmitt"r of ENERGY be pie .... 
to atate : 

(.) wbetller Madhya Pradesb O"yoro-
meot bas oot been consulted while pJanDiDl 
,... vaD_isaion system for supply of 
electricity to the State from tbe power 
... dOD located in Vindbyac·bal in Ceotral 
Sector; 

(b) whether Madhya Pradesh _areca 
to the transmission lioes and sub-stations 
beiDa set up by Madhya Pradesh Electricit, 
Board aDd National Tnermal POMr 
Corporation for the State; and 

(c) if Dot, the measures proposed to 
be tabo in the future for approval of tbe 
propoaals ? 

THB MINISTER OF ENERGY (SMRI 
VASA NT SATRE): (a) The Central 
Electricity Authority have informed that 
Madbya Pradesh Electricity Board had been 
~oDlulted before finalisation of tbe traDS-
million .yatem associated wit-b tbe NatioDaJ 
Tbcrmal Power Corporation's Vindhyachal 
Super Thermal Power Station. 

(b) Madhya pradesh Electricity Board 
'have aaroed to tbe transmission proposal, 
approved for Vindbyachal Super Thermal 
Power Station witb minor modifications 
subsequeotly made in consultation with 
Madhya Pradesh Electricity Board. 

(c) For ensuring greater interaction 
in finaJisin, such ,proposals of the Central 
Sector Projec.ts. in future, a Standios 
Committee for eacb Reaion bat beeD 
constituted b, ·tbe Ceotral Electricity Autbo-
rity witb representatives of State Electricity 
Boards, etc. 

't T,aeI atlon} 

No •• P.' .... t of .bare of Expendltur • 
b.r Raja_thaD to MaO,. Pradel" 

,~ .. AcId.lUoul Pow.r 

6716. SHltI DILESP SINGti 
:lIJW1tIA : 'WUI tho Minister of -f.N'R.~ 
".~ to'·~",,-; . 




